SLP(C) No. 21317-21321 OF 2001

| TEM No. 17 Court No. 10 SECTI ON | VA

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.21317-21321/2001
(From the judgenent and order dated 19/09/2001 in WAs. 1117 to
1121 of 2000 of The HI GH COURT OF KARNATAKA AT BANGALORE)
MAREGONDA & ORS. Petitioner (s)
VERSUS

CHAI RVAN, BANGALCRE DEV. AUTHORITY & CORS Respondent (s)

(Wth prayer for interimrelief)

Date : 14/12/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE Y. K. SABHARWAL

M N. Shroff, Adv.
M S. Si ddaraj u, Adv.
Chirag M Shroff, Adv.

For Petitioner (s)

5 S5%

For Respondent (s) Manj ul a Gupt a, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L.......l.......T.......T.......T.......T.......T..........J
SP2
List one week after the X mas holidays, as prayed
for.
SP1
(Neena Ver ma) (D. D. Jindal)

Court Master Asstt. Registrar



